1117 Constituting of a

(2) Consideration and return of the
Cotton  Fabrics (Additional
Excise Duty) Repeal Bill, 13867,
as passed by Lok Sabha.

(3) Further consideration and pas-
sing of the Insecticides Bill,
1964, as reported by Joint Com-

mittee.
(4)

Consideration and passing of:
The Industrial Disputes ( Amend-
ment) Bill, 1966.

The Dock Workers (Regulation of

Employment) Amendment Bill,
1967.
The Maternity Benefit (Amend-

ment) Bill, 1967.

(5) Discussion on the food situation
in the couniry on a motion to
be moved by the Minister of
Food and Agriculture on Wed-
nesday, the 29th November, 1967.

st TEREEA (IWT F_W) : Ho

Ao To FT FIT ZAT |

THE VICE-CHAIRMAN (SHRI M. P. :

BHARGAVA) : That will be consider-
ed. The Chairman has promised.

= TwATEmS ;- § g Eogar
gATH @I AT | WAT q5F FHIT AT
g T /TR

RESOLUTION RE CONSTITUTING
A PERMANENT BOARD FOR YOUTH

SHRI M. M. DHARIA (Maha-
rashtra) : Sir, with your permission
I beg to move the following Resolu-
tion : —

“With a view to utilising fully and
properly the strength and energy of
the younger generation of the
country, this House recommends that
Government should immediately con-
stitute a permanent Board for Youth
to deal with the manifold problems

of youth including unemployment,
and to guide the energies of the
younger generation towards the

social, cultural and economic trans-
formation of the country through
participation in activities such as
land army, civil defence, agro-indus-
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trial and co-operative development,
literacy campaign, family planning,
Inter-State harmony, cultural pro-
grammes, and such other purposeful
nation-building activities.”

Sir, I am aware that there are
various subjects which can be given
priority in our discussions and per-
haps they might have secured a lot of
publicity as well. But under the
present circumstances I feel that
though the younger generation was in
the vanguard of our struggle for inde-
pendence, the present younger genera-
tion stands neglected. During the last
20 years some programmes might have
been taken up. We might have gone
ahead so far as educational activities
are concerned. But when we think of
the younger generation, whether it be
the educated or the uneducated, I do
feel that these young people who are
supposed to be and who ought to be the
builders of our country and who ought
to stand in the vanguard of our social,
cultural and economic revolution in
this democratic setup of ours, they are
not participating in these activities with
that enthusiasm and that energy that
all of us expect from them. The other
day I read it in the papers, that our
honoured Prime Minister had been to
Roorkee where there was a convocation
for the engineers who had recently
secured their degrees and who were to
be given their certificates and so on at
that ceremony. When the honoured
guest, our Prime Minister went there
on the stage, these young engineers
gave out one slogan and then left the
pandal. What was that slogan? That
slogan was, “We do not want speeches.
We want employment”. And then they
were advised that that was not the
way of doing things. I also gave con-
siderable thought to this problem and
the more 1 thought of it the more 1
asked myself this question : What
other way is left to these youngesters,
to these young engineers? Even after
becoming engineers, is their life still
to be one of groping in the valley of
frustration ? What are they expected
to do? So if they left the pandal.
instead of blaming those engineers, T
feel that as the representatives of the
people, the time has come when we
should search ourselves.
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While considering this problem may

I bring to the notice of the House

some important figures? Today we
find that in the year 1965-66 the
students who were taking their educa-
tion in the primary stage, that is to

say, in the age-group 6 to 11, number

5,50,00,000. Those in the middle-
school stage, i.e. age-group 11 to 14,
number 1,10,00,000. Those  getting

secondary education, i.e. age-group 14
to 17, come to 52,40,000. Those in the
university stage, that is to say, in the
age-group 17 to 23 number 11 lakhs.
The number of diploma-course students
is 49,900 and those who are taking
engineering degree courses number
24,700. Doctors who are obtaining
medical degrees every year number
10.625.

Now I come to the number of the
unemployed that we find in this
country. I am speaking only of the
registered unemployed that we have
The number of matriculates who are
unemployed is 6,19,480, under gradua-
tes who have studied the arts account
for 40,818 and the number of under-
graduates who are unemployed and
who had studied the science subjects
number 19,501. The number for com-
merce is 14,132 and for engineering
4,038, medical 579 and others 1,802.
‘When we consider the post-graduates
we find that among those who are un-
employed, 8,119 are arts students and
2,277 science students and other num-
ber 2.315. In all the total is 12,711.
And the grand total is 9,17,487 of such
persons who have passed matriculation
or further examinations. Hon.
Minister will bear me out that in this
country of ours nearly 16 lakhs of
students appear for the matriculation
or S.8.C. examination every year. Out
of 16 lakns of students eight lakhs
necessarily fail. Why ? The reasons
shall have to be searched out. Out
of the 8 lakhs who pass at the most
three lakhs are admitted either in some
colleges or in some technical institu-
tions or in some professions or trades
and five lakhs of matriculates or S.8.C.
students do not get any employment.
Taking the eighi lakhs of students who

v
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fail, out of 16 lakhs of students in the
age group of 6 tu 13 years, thirteen
lakhs of students are thrown in the
valley of frustration every year. In
this country of ours if 13 lakhs of
students are thrown in the valley of
frustration every year, how can we
expect that this country will prosper ?
How can we say that these pillers of
this country have a Dbright future?
What guarantee is there? 1i is in this
context that we shall have to look at
this problem. In this country of ours
there are 15 crores of people who are
in between the ages of 16 and 35, who
are youngsters. And we know that
nearly 50,000 people take birth every
day in our counfry. Taking into ac-
count those who pass away 36,000 new
faces are being added to our country
every day. After 21 years every day
there will be 36,000 additional voters
who will start having the right to vote.
Today more than 11,000 to 12,000 people
get that right every day because today
11,000 to 12,000 persons cross that age
limit of 21 every day. In this situation
if this younger generation is not kept
properly employed, if 4{he wvarious
avenues for their employment are not
made available to them, how can we
claim that we are going in the right
direction? I feel, Sir, that this is a
problem like the Himalayan problem ;
perhaps a bigger problem than the
Himalays, a colossal problem ang it is
to this problem that we have to find a
reply.

Y AT (ST YITT) ¢ AFIT
q127 77 guEd § 5 787 ) sfaer agm
T s F afed, gw F #1989 )

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Yes; please continue.

SHRI M. M. DHARIA : In a demo-
cracy I feel particularly those who
come here are all leaders. It is not the
responsibility of any individual. In
a democracy I am not prepared to sur-
render my right also; I feel that I am
equally responsible, and I will play
this part along with my colleague,
Mr. Rajnarain though we may differ
on several issues.
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SHRI CHANDRA SHEKHAR (Uttar

Pradesh) : To no advantage.
SHRI M. M. DHARIA : With all
advantages, taking for granted that

there will be advantages.

So as I was submitling, every day
we will be adding to this country
36,000 new faces. If one person is to
be employed in this advanced techno-

logical age an investment of 7,000 to
8,000 rupees is required.
SHRI CHITTA BASU (West Ben-

gal) : Eight thousand ?

SHRI M. M. DHARIA : T know il
will be more. I am speaking of the
average middle class. I am not speak-
ing of the highly technological course
where nearly a sum of Rs. 15,000 to
Rs. 16,000 is required for providing
employment to one person. I am
taking the average and on an average
seven to eight thousand rupees are
required for providing employment to
one person. If after 20 years we have
to provide employment to 36,000 people
every day a Five Year Plan of more
than Rs. 25,000 crores will be required
for giving employment to the addi-
tional faces that will be born in this
country. And where do we stand here ?
Whether I belong to this party or that

party is not the point here. This is
a national problem and it is in this
context I feel that if we want to

create that sort of a situation in the
country, all possible resources shall
have to be mobilised. All the 50 crores
of people with 100 crores of hands
shall have to be properly utilised for
creating that new order, that new
society. Are we thinking in those
terms ? If we refer to the Five Year
Plans, it is really a matter of great
pity that there is not much of a
reference to this younger generation.
We have not taken cognisance of
their aspirations. It is only in the
Fourth Five Year Plan—and I do not
know what is going to happen to this
Fourth Five Year Plan—in the Draft
Outline there is a reference to the
Youth Development Programme. A
reference is there on page 57 and I
quote :
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“The Planning Commission Work-

- ing Group on Youth Programmes
recently reviewed the existing pro-
grammes relating to both student and
non-student youth. It recommend-
ed a national programme for deve-
loping their potential and enabling
them to participate fully in commu-
nity and national programmes.
Removal of illiteracy, eradication of
social evils and participation in
Works programmes are some of the

suggested national tasks in which
youth needs to be involved......... In
Promoting the national youth pro-

grammes, the setting up of an auto-
nomous National Youth Board for
coordinating {he welfare activities of
the appropriate departments, both
at the Centre and in the States, and

voluntary organisations was sug-
gested.”
And it is on this suggestion that my
Resolution is based. When I wmove

this Rcesolution I am aware that there
are various bodies, that there are some
young

SHRI CHANDRA SHEKHAR: Turks.

SHRI M. M. DHARIA : Not Turks.
Some young people are having their

own organisations. There are youth
organisations. I knew that; I am
having some information about their

activities and I have no doubt whatso-
ever in my mind that these organisa-
tions are {rying their level best to
carry out some creative activities in
the country but unfortunately they
are not being recognised by the Gov-
ernment. There is no relationship
whatsoever of these organisations of
the younger generation with planning.
We have been planning and we have
been taking care of everything in our
Plans. We want that every piece of
land should be brought under cultiva-
tion. But what about this vast num-
ber of younger people? How are we
going to relate them with our plan-
ning? Have we got any ideas? I
know that the hon. Minister who is
present here is a person with progres-
sive ideas and he will intervene in the
debate, would like to know from
him what efforts are made by the
Government, both at the Central level
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and at States level, to see that all these
energies of the younger generation are
utilised for the construction of a new
picture of our society, for the construc-
tion of a new order in the country. Sir,
if I may make a mention and refer to
the election manifesto of my
party . . .

st fraeare waTETE |Yefear
(wem y3zT) : QAT AT HA gH A1 LGZE

it =g WA} w17 ‘eferr-rn’ wA
arzg 21 7

SHRI M. M. DHARIA: , .
issued in 1967, it says here :

“Non-utilisation of our vast man-
power is one of the central weak-
ness of the economy we inherited at
the time of our independence. The
whole process of building a new
order means providing new opportu-
nities for work and employment. It
is now realised that neither agricul-
ture nor large-scale industry nor
even both of them together can
absorb the growing number of the
unemployed and
especially in the villages. Improved
methods of agriculture, increase in
the number of crops in the year,
work on improvement of minor irri-
gation, building of social service insti-
tutions and large-scale industries
will, of course, provide employment
en an increasing scale, but that by
itself cannot meet the needs of the
situation. A comprehensive pro-
gramme of decentralised industry in
the rural area implemented with
drive and a sense of paramount
urgency can make a large contribu-
tion to the solution of the wvast prob-
lem of unemployment. For the pur-
pose of enlarging the opportunities
ef employment it is imperative that
the level of productivity should rise
continuously reflecting increasingly
effective use of man power and other
resources of the nation.”

This is the manifesto of the Congress
Party and when I moved my Resolu-
tion it is with a view to implementing
our own pledges that we have given to
our people. I do feel that if these

under-employed
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pledges given to the people are fo be
implemented, naturally the Govern-
ment will have to formulate schemes
and that too urgently and immediately.
Nearly nine months have elapsed since
we are in power. We have given these
manifestoes and pledges to the people.
What have we done in this direction.
I would like to know it from the
hon. Minister. There was a meeting of
the AICC here in Delhi and it was
decided to fulfil the basic needs of the
people. We have pledged to the people
five basic things, viz. food shelter, cloth-
ing, health and other amenities and
these should be substantially fulfilled.
With a view to fulfilling {hese obliga-
tions, at our Delhi conference we said
in our resolution that we shall imme-
diately take up a socialist charter for
children. When we have pledged to:
the people that we shall take up a
socialist charter for children, have we
provideqd for a charter so far? We have
not yet done that. May I know from
the hon. Minister what he has done? If
a blueprint is not ready even within
six months, we cannot go forward in
that direction. I would like to appeal
to the hon. Minister and I would like
to warn also that, when we look at the
gituation in the country, it is abso-
lutely clear beyond doubt that people
are having their own aspirations. They
do desire that their standard of living
should be immediately improved. They
want that the problem of unemploy-
ment should be solved. I made a refe-
rence to the problem of unemployment
of those who are educated, have not
yet made a reference {fo those who
are not educated and who are rotting
in rural areas. We have not reached
them yet. In this country there are
\fifteen crores of people who are in
the age group of 16 to 35. In this
group of youngsters, there are many
who are uneducated. There may be
tribal people. There may be people
belonging to the backward communi-
ties. What about such people? 1
know even in cities like Poona,
which is advanced in education, there
are more than ten thousand students
who are going to primary schools. Even
though it is obligatory on the part of’
their parents to send these children to
school, even though the Government of
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Maharashtra has made it clear that
thpse who are having an income of less
than Rs. 100 per month need not pay
any fees, these children are not going
to school. This is not only an econo-
mic problem. It is also a social prob-
lem. It is also a cultural problem. We
shall have to look at this problem from
these aspects. If this problem has to
be dealt with properly, it is not possi-
ble to do so without taking into confi-
dence the younger generation. During
the last twenty years, have we genera-
ted that confidence in them ? At the
time of our struggle for independence
the urge for sacrifice was there before
everybody. Today that supreme urge
for sacrifice seems to have been lost
somehow. What 1is that feeling of
supreme sacrifice? Have we created any
such conditions? When they look at the
politicians and politics do not the
youngsters feel that they occupy these
high offices for their own self and not
for social purposes? Why is that feeling
there ? Why should we create such
conditions ? Why should we not adopt
a kind of behaviour ourselves so that
these youngsters feel that we have been
working in an ideal way so that this
country is improved and it is taken
towards progress ? How we created
such conditions? On the contrary, is
it not our experience that even in this
democratic and socialist set-up of ours,
it is the privileged few who are being
protected ? Is it not an irony of fate
and can we say that we are moving
towards socialist ideals? It is not
possible to say so. It is not enough
to speak of high ideals. It is not
enough to make tall speeches. It
is our action which is material and we
are bound to be judged by our action
and I have no doubt that the citizen
should judge us by our performance
and if we fail in our performance we
have no right to live. We should b2
very clear about it.

I should like to render a piece of
advice to the 1leaders of my Party
today. It may perhaps be out of occa-~
sion, but I do feel that this is the last
opportunity given to us. I have no
doubt in my mind that if proper,
genuine, bona fide efforts, in a planned
manner, are made in this country, the |
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whole country will stand up by this
Party, by the ruling Party, not only
in the States where we are in power
but also in States where we have been
defeated. But if we fail in our per-
formance, if we fail in implementing
our own pledges, our own promises to
the people. morally we have no right
to be in power, nor will the people
allow us to be in power. I would even
like the people to throw wus out and
they should not allow us to continue if

we fail in our performance. We have
no moral right.
So far as the youngsters are con-

cerned, they do not want, in the initial
stages, the best possible privileges and
advantages. A  feeling should be
created in them whereby they would
feel that they are partners in this
whole endeavour of ours. There is no
such feeling, no such relationship now.
Regarding teachers we have mentioned
them in our manifesto. On occasions
when teachers are going on strike, we
have been assuring them they would get
the best possible position in society, but
there is no such position being given.
If we look at the social order, what
do we find? In spite of the efforts
of the past twenty years they remain
as they were. We have not yet been
able to break up those walls and
barriers. What is our cultural and
social programme ? We will have to
develop the personality of the youth.
If the personality has to be developed,
the qualities in the youngsters have to
be developed. Why is this massacre
going on ? Eight lakhs fail every year.
What does it mean ? Where have we
been lacking? We should not go
ahead with this massacre. Why should
we not take lessons from countries
which are progressive ? Ts it not a fact
that in Yugoslavia and even in a
country like China, it is the younger
generation who are given all possible
facilities, so that they march ahead.
Perhaps they may be getting some
wrong directions and I am not here in
any way to defend the Red Guard
movement, but is it not a fact that the
younger generation is all the while
being taken into confidence? Why
should we not take our younger gene-
ration into confidence? It is in this
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confext that I have suggested several
programmes. I do not want to go into
details but I would like to press and
urge on the Minister today that 1ihis
resolution is the urgent need of the day.
I would like to request all the friends
on the opposite side and say let us look
at this problem not as a political
problem. It is a national problem, it
is a national responsibility. In our
country we want to have that cultural,
social and economic revolution. With-
eut taking the help and without utilis-
ing this vast and tremendous energy
of our younger generation, it will not
be possible for us to succeed in our
revolution. If this revolution is to go
ahead and that too in a democratic
set-up, naturally it has to be brought
about in such a manner so that these
young citizens who are to be the leaders
of tomorrow are nourished that way,
and that sort of character shall have
to be built up. It is not the devalua-
tion of the rupee which is material to
me but devaluation of the national
character is much more material. It
is giving more agony to my mind, and
here this resolution gives a call for
evaluation of that national character.
It is giving a call for taking this
younger generation into confidence and
to see that this country of ours which
was freed with the sacrifice of our
great leaders and heroes marches ahead
in the world and marches ahead with
the support of our youngsters in all
possible fields and does nof remain a
begging country but remains a country
where other countries come for some
help. In that direction, in order to
achieve that prosperity of our country,
in order to achieve that prosperity of
our society, I have moved this resolu-
tion. I would beg of this House that
they should unanimously stand by this
resolution and pass it,

The question was proposed.
DIWAN CHAMAN LALL (Punjab):
Sir, I wmove :
“That, at the end of the Resolution,
the following be added, namely :—

‘And this House further suggests
that in order to Tbring about &
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betterment of the condition of the
youth, {he following steps should
be taken :--

(a) family pensions must
guaranteed to all inhabitants ;

(b) planned action should be
taken to see that all young
people are guaranteed jobs;

(c) taxation of the value of
land should be assured in order
to provide necessary resources ;

be

(d) free medical treatment and
free medicines and appliances
should be made available to all
people ;

(e) free education of a compul~
sory nature should be available,
up to the University standard,
for all young people;

(f) attempts must be made to
put an end to adult illiteracy
within a specified time of ten
years ;

(g) all State Governments must
be encouraged to bring in similar
steps in order to provide for a
policy of socialism in action for
all people’”

’

The question was proposed.

st M ATEh (397 93@w) ¢ o9O-
ANTERL WEIEd, Wigd grfar agy &
fed q gEAE AW A gmR ¥
38% 7 ¥ gfaws T3 97w g A |
ga% faars 2y 9r 71 § #4ifF iR
31 5 oF gqa i€ A A a@ #v
g, wfEa ag fra qg & @1 g
A7 T3 FAT FTH FWO AW Y IAFT
e foar ST z9% AR W oweR
#1¢ o 9 Prar zafad § T
FENT F AT A AgRfE T T quar
IR C AR S I T
IFT qF9T AT g 9% 19 7 gfq®wrF
FTAT § A & agar x ot avw
a2 ¥7 a7 S F T H A F9)

7 g3% S & oqgw ¥ w@qfua
WE AT AR A ety F F Y
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aa% aiiew 3 afa § § anfa
§ amar g, A7 A% a1 & o faaret
" & gUAT AAT W AW AW
q% g R d aar g fr srawwr St
II-AA=1T & 9AW UF qvg 7
e AT gl § sk @ i
F & E 1w ) faar w H oag
AT gEAT 930 fF 7T &7 I wE
graT & 39 A ¥ ok @ agT ¥
FIH HqT GLT Y ATAT & 1 7 F0AIT
g f5 agi oo Wt g9 g AW §

& ora afY & afem qgmw 3AFT TF-

Az A7 A

it faaagmT ATt atefgar
CERCEICEARCCICES

=it e qugl - L. wfEa 98 Faf
g AZY &, @18 &7 & ITH ¥ UF 69T
¥ g TFQTIYE AV A var A
ggar § % O¥ qu @wli #1 ao o
fegeara ¥ ot g v gAF] AT AW
§, qAT 1 a6 ¥ UF Fifq @
T 3 &Y W&t & Fifw gnwr amr afx-
arA fewpr ot gt 9% SE@E Q@
& se 99 faamr #1 3@ A fgemn. ..

s ST ATCER w (I )
o frasr ¥z 72 8 °

t st M ARl ag agt 98 § 3n-
fad 7t am wrwgr g1 7g & A
AT | qgAFarar fx T @ S
are Afpa F AT AL 1 wvwT E F

AT AL o SR

- F

. it famemaT wréraa‘r %‘h@#r :
g AT, aad a7 & 1280

oy i el : PagiArerETe
dr 28 avg B faum & A F
gt A ¥ Fray af at frx SEFT
a‘rmfr Fgw g”r ST % Faﬁ Gﬁ zxarraa
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auzty § g vad faars Fifa 31
7 zafad g Fea1 aEar g fx gfaar
w7 ¥ e gy uF fedifaar dg @ 8,
FM A A g dizem o4,
1 fgfle N arg gN N, w4
AMK AATEAT 7 0¥ gA mTT
SR gTra ¥ 937 &Y E & A =D A
Aff ¥ o9A ¥ ua adn @ F
qAg & STt AT AYIT § IAH TF
FEITA GRT ZAT & SAF HAeaRT ATH
g IgI g fFg aeg 1 vs AA
AR AR 2 31T e 99 19 1 Z4
G AT gAFr qg N mRF F oAUy
fr fgrream@ H gam FaTwd € S
wezarn g ag fFa ®7 ¥ e grar g
a7 gg A7 g8 q°q & fr faenfaat &
7 fefaftmr aga gt zgr &1 amax
gAT? AT ¥ a1 @1 € O s_igw ara-
T HWT WG IT F, FS AGT AW
a5 3, fa faerdt @ st
agq gafefafiaee & w3 &, a1 sasr
FAT FITOT &, OB A qr=rAT ARy o
S T AT gHIR /AT F A1E & AT
ST a1 A1 93 ARA gATY E™
IT% fA99 *1 ot 9 g, I94T I &
AR gATT Az § uF fearee Sar
qaT T & ST IAF FATwT 98 T
TER ATFWE 1 T8 A &7 @
AT g2 & ogm &1 ST Frd
Fafss w7 48T 9m, ANT W AA-
foa =7 2 a0 A7 ¥ =W a%g T AU
e we #T 82 € 1

#fwa ga T F1 war o3 s
g9 AW TAFT FIE @H AN A ]
qra g | fag 0 7w o7 g E
for o) famar g & oox 39 faanr-
fagi & siree ger arw fagr, feaf
a9 #1 war faan, e a9 3 sewRw
Fr grgsT N foar a1 718 39 AF

A Eﬂ)ﬁ"(aﬁiﬁﬂ farareff #%
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IAX & | =il 3a% fewrwr ¥ A
3 fgars wezaw smgn gar ¥ A
I AT TEH F g7T F7A 3 (7T 7
I I AW F AT E AR 39 AE
¥ AYAT AQT ATAT FW F

T A AT gg AT AW sy
fo st g9 1A § ¥ awg F ATER
gf@faa gidft @l & e A
TE S AETAT FHTR A F A T A gy
g1 A A fagreTeFe arge
15T 98 T2 (7 qas afgqar o
ghramdl e &, g Fesfa &
fgare &, A AT FT o AFIH qTF
& 9g 7z T30 5 73 Az &1 fewm
U B AT § AT a7 wEgA) g
TATE ) AT H #F wgAT Agar g fw
zq s &1 N W ImAr Afeg
(Interruption) B% Sa® g Fg
BEaermzaa@sd am & N
39 qTE F! WEAT T@T &, IAF A1}
¥ag &1 g 3A AT A aqHAT
arfgd X 19 ) arg gy §F o
wfrar & AN fa & Gaeaes O 7
et wede & AT &, AT ER
g4 ¥ ¥ F9 & FAT, A AT TTHT
X TF Fifa FT AFAT FAT IS0 W
2 &, foadt an 98 OF 993 )

ars gq argt faarfagi = faen @
wWE g awR R Iy v §
fF g B FHOAFQ ISFA fLar S
#re T WA | epw @ |7 ) AfE
wra fFa¥ oF = § STef 9% S W
eraadiy ) frad ¥ @ ], wwP
TT oY I AT AeAmT AL T
;@ AR AT A W
ary &1 a1¥ g4 48 A Iwar arfgw,
sar f5 gar fax i Trga arfear
¥ og i s @ A Ay § fm
aw faar Tt 2« &fFa 7 9% ag-
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AT Agar g fr o gw agt = w§
od A ¥ foed et @ faer w1 9w
AR frfamar o &1 o=
B9 37 § TH qIg AT SATeAT @y §
T g qa g fr 39 37 § aFsywifr
gt 1 9% gra &Y g9 33 W I|d
g f5 fir it A fram fmdt &,
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Ty arafi 1 g 3w
q ot faar arfacen g ag @l & ar
AgY, 38 A A oY FART AT AT |
T AT 3T & AT AN 75 g, AV g
FIF G F T FT AT FIFFT FI97 |
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FET 9T 1 ATY T[T HFIT TGITX
FAT AN F 1 T QT AT A EA §
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g, a1 AR faagi @ frw aw@ ¥
g GIAAT 7 JAT F AGAT AT F 207
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AT % FU FF T B TAFT dTT
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A § §T gaF forg ¥ Traar 2§
=|its ¥ aamy & 5 7 ga9 ami
arFT g § wfasr 3 797 iF 0 3w
98 F I W & I A AR
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HgA Q97 IFFT @Y TE®TD AT AN
FIRFT §RI 1 37 Al &
faga T w4 @F Wt FW T
FfFa gr ey qwr § 73 daw & fa
a8l T afyeew 97 § g1 <7 3
qATTEAT T GHF AT AT & ST 34T
IWFIFATATATE 1 F &Fr oY
glagrdt 99 &, 373 R § 7 ar=d
g1 @vagn 5 9 o swn
FER WA ATAT ¥ A7 HYE A
qeara gl g AR g9 XA g7 959
TEAITAT B 1Y A=A 7T |

9% A T g1 A ag W FEAn
argar f5 gaR At frenelf @ A
TE &, ¥ AT A AT ELITD FT AT 2
A ot a9g & weswe gfeaa &
FATF amr & At ¥ 5 ¥ A
AT If9A 9 9917 | ST g7 G A
Trh AT T QAEYT §, AT FYRT ATTHT
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fgams ared F@r g1 AT QY
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fafaaw =@ qwg #r feafa dar, ax Iar
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¥ gafau F e w4 S @ |-
FT g ATg 2 g 3@ AT R}
stfaard #3 g f ogr 9@t a1 aqr
T &1 agt T ¥ g gfmaw
T aF N I F afeq awr F™-
FAE ) gt gfaaa qar [ ¥
F1 AdY AN AfeF FAFT AT B
AT FIAT G FHHS 7§ AT~



1135

[+t s wrefY]

S i MG V-0 I 2 1 . & B
ang ug dan § 5 gt ) gfvad aard
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ZHd T A WA ag °r |y ¢ %
A wAfas g7 E ag g T T
% FT 7@l §, T FALA®T A W
faaydt ®1E A1 FQT 8, dU0 A
faanT aT T @I ATH A1aT A Iq7
g a@ A e q9 s wrAwl
a1 gfiafady § go wadfaw afad
Ty &, ga@ gfrad wadr &, ar ¥
zqfee Tad & f5 o 3w & TeFmE
¥, 73 & fan 9 g8 FAT A
2, ¥ gw afmdi § A auw frar
FTAF AR wAAfEF s amifaT
fagdi & I § (¥ fqar g5z w3
g% |

39 T 97 7 ardy fear a3
STy @Y | SAFT S S F0iw A av
gz womfas ar amifas fawdi 92
Ffegd Sar av 1 AfFT AT FA TS
gt T IAT AT g7 AT T W T
¥ 3AF! gud 37 A\ | dfag fear
g\ gaw afiar ag § T arer e2sEa
o #1E TRAT FIT 2, AT 79 T2 A
D 7 Fa T wEg AMF ) 3m
fag # arg i 7z A o7 g7 7w
AR A afFaRd § 2 gE
arfad 5§ F1E TSAfaw FEar qar
g4 A 399 4 371 N feewma w7
aF |

qrg A 3¥ fagg § w9 &
R W § D F za A AT

[ RAJYI\,SABHA ]

permanent board for youth 1136

d fo w7 argm f5 o gaw
AR H  WEL FP WA UHA-
7za, 79 fagat afewt wxas 37
F EFA Fifag =N g, 98 TR
HFro 1o wo &1 Y, ATF 77 faret #r
&Y, ©F 98 9T 97 fgeEaw § @
NFIA & | 7 AWAT T, “F3 qA g7,
3A%T FATN 7 TR | FFA qAF Hrew
Ffeg ar fodt ok @Ifed @ qar ar
TATAT TFT B IAFT AT UF a<F AT
UF T Fr A<E &RT A il N
AR T AT AT A FTH AW AT
ATHAT TIAT T AR IT/F! I8 T
F1 Fifag 2 arfgr | 75 wrdsara F
wfea, &€ weaval 3 Ifex 78 7 @)
X1 4 A TEET W gIHAT &TAT
0

THE VICE-CHAIRMAN (SHRI M.

P. BHARGAVA) : It is time to wind
up. .4

A M Al @ T 9w
fegr & ave a919 & 7 ¥, I9F AR
qF (A% @A @ fFg 5w fy are
T &7 A7 g AR 397 I S
A0 & GEIE Rt AT FE A9rardr
@ F A qf g Feand #y
FB A 990 T F HIfEET g
g @ fBr zaxr 71 gFag. ad)
fagaar) stn f5 7 smar §
AT T AR FT F1Hr G4 faar,
I F7g T AN B FEATIHT A7 [THT
dar faa e s 393 fa7 7a a3g
FT H7E IS I, q1 TAFT F1E Hraal
qgi gvm | afFe & amar g v 58
It 7 U 918 99 F wgh ww faad;
TIT HEQIT & IT 99 F( § 4 ATET
SAFT gavaqr ) [aw &) s g4
FIE T F9 T T F FT 51 GFAT

| o
%DR. (MRS.) MANGLADEVI TAL-

WAR (Rajasthan) : Mr. Vice-Chairman,
Sir, I rise to support the resolution
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moved by Mr. Dharia. The younger
generation, Sir, forms 40 per cent. of
the total population. The figures have
been given by the mover. So I need
not repeat them. The young people
from several groups. There are
children up to 14. Then there are
adolescents up to 21 and, after that,
there are young people up to 35 or 40.
Their requirement and their problems
are different at each age. As they
grow they require education, recreation,
games and sports for the full develop-
ment of their mental and physical
faculties.

Sir, there are some special features
of the young people. They have plenty
of energy, both mental and physical.
As they are growing people, they want
to express themselves in different direc-
tions. Their emotions are growing too
and they seek their expression in
different fields. The life is before
them, and therefore they want to look
forward to their future. They want to
have a bright future and they want to
have a prosperous life. They indulge
in thinking about their future.

Different people have different talents.
Different young people have different
aspirations and they look forward to
fulfilment in their life. Who is respon-
sible for that? Who is to give them
all this ? It is the responsibility of all
of us. It is the responsibility first of
the parents in whose homes the children
grow. Then it is the responsibility of
the teachers with whom they have
their education.

Sir, it has been very ably said before
and our Education Minister has expres-

sed only yesterday and even this
morning and many times betore that
the status of the teacher should be

raised. They should have more respect
in the society and they should have
better remuneration and wages.

After that, Sir, it is the responsibility
of all the leaders, political leaders
including that of the ruling party
because the young people have enthu-
siasm and energy and they want to
have some ideal to follow. And what
do they follow? When we put before
them something and say something
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else, indulging in corrupt practises both
in politics and outside, what will they
think ? The character of the nation is
falling very low. What do these young
people see around them ? They copy
what they see. That is the reason why
there is growing indiscipline among
the young people.

There is growing frustration among
the young people. As has been said
just now by the mover, there is a great
deal of unemployment among the
educated. When lakhs and lakhs of
students fail in their qualifying degrees
there is frustration. When they find
that there is no hope of employment
for them they indulge in anti-social
and unsocial activities and we wonder
what to do about them. Really the
fault is ours.

Then, Sir, I would like to bring to
your notice another type of youth
which, of course, the mover has men-
tioned. But I would like to tell you
that there are lakhs and lakhs of
children who have had no opportunity
for education, for good homes, for
sunshine, for recreation, for games or
for anything that is so essential for
the development of the youth.

Sir, they live in slums. They live
on footpaths. They live in jhuggies
and in the dirty streets of the slum
areas and rural areas also. I would
like to give you the reaction of a
young boy who has published a letter
in today’s Hindustan Times. He has
said : —

“When I go to my school every

day, early in the morning, several
scenes on the way make me sad.
! At day-break life begins on the

i city’s footh-paths where men, women
and children get up from sleep
and prepare themselves for another
day—with hope and expectation. I
often think and ask: what dones
democracy mean to these unfortu-
nates ? The VIPs come and go, with
great pomp and spendour”

And then he goes on to say :— i

“”

. . . We speak of democracy
and democratic ideals. Our leaders
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{Dr. (Mrs.) Mangladevi Talwar]

exhort the people to make demo-
cracy a way of life. But have they
ever cared to see how many down-
trodden people there are in the
country for whom democracy
means nothing? What future does
our democratic country hold for
them when they grow up? Left to
their own fate they will go their
own way and probably later on be
branded as pick-pockets or anti-
social elements. Then the cruel
hands of law will put them behind
the bars.”

So this is the situation. This ‘s a
very serious problem. If we want to
solve the problem of the young people,
we have to take care of this very un-
fortunate element of our society. I am
glad that in the Fourth Five-Ycar
Plan, although it is not in sight vet,
they have thought of this element. I
am quoting from page 363 of the Draft
Outline of the Fourth-Five-Year Plan.
“For the Fourth Five-Year Plan, a
provision of Rs. 50 crores has been
made for social welfare programmes.
The following are the principal pro-
grammes ; family and child welfare,
special programmes for women, special
programmes for children, welfare
projects for non-student youth”—I am
very much interested in that—*“eradi-
cation of beggary, rehabilitation of
handicapped persons,” and so on.
Then on page 368, they go on to sdy
“After a careful evaluation of past
experience, leading social workers are
agreed that in proposing schemes of
development for women and children,
the family should be treated as the
basic unit and a composite family and
child welfare programme should be
adopted.” This is a new idea, a new
conception of the welfare of the children
as well as the family, because the
child is part of the family and unless
you look after the family, unless you
look after the mother, unless you look
after their emotional and economic
background, the child does not grow
properly.

Then, again on page 369
non-student youth, it
working group on

regarding
is stated “A
youth programmesas
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set up by the Commission has recom-
mended the establishment of a Central
Youth Board”—which is, of course, the
subject matter of this Resolution—"“and
corresponding State Boards in enabling
and assisting young people to partici-
pate more fully in the tasks of
national development. The programme
envisages a scheme for both student
and non-student youth in urban and
rural areas. Provisions for different
aspects of the programme are to be
made under different heads and details
are being worked out. As part of the
plan for social welfare, a provision of
Rs. 2 crores has been made for welfare
activities, specially among non-student
youth.” Then there is the other
problem—eradication of beggary.
Mostly they are children. Beggary is
a curse in our gsociety. It is like
cancer in the body that has different
roots and to eradicate this, you have
to look after child welfare, becaus=
some of the people use children as
beggers. They make children profes-
sional beggars only to feed the evil
doer. The Third Plan has referred to
beggary as “an age-old social evil
which has been allowed to continue
for too long.” So in the Fourth Five
Year Plan, they have thought of this
important section of the people also.

Then there is the programme of
rehabilitation of handicapped persons.
That also forms part of the great
responsibility of outr society. In the
Fourth Five Year Plan, it has been
stated :

“A number of schemes for handi-
capped persons, specially the blind.
the deaf-mute, the orthopaedically
handicapped and those who are men-

tally deficient or ill, were imple-
mented during the Third Plan.
Besides developing existing institu-

tions such as the Model School for
blind children, the workshop for the
manufacture of Braille appliances
and the Central Braille Press at
Dehra Dun, some new institutions
were also established including the
National Library for the blind, Train-
ing Centre for the Adult Deaf and
Model School for Mentally Deficien:
children.”
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The rehabilitation of these handicap-
ped children is doubly important
because they are a responsiblity to the
family where they were born and
where they live angd, therefore, to
teach them at least to self-reliant and
independent in their daily life would
be a great step forward.

Sir, at the end I would say that the
young people form a very important
part and ingredient of our society. If
we look into the history of our free-
dom struggle, it is the young people
who sacrificed their lives and went
forward and plunged into all types of
dangers without caring for the conse-
quences. Without the enthusiasm of
the young people and the older people
who think that way, no revolution can
take place. No radical change can
take place and no change in the society
can take place without the help and
co-operation of these young people.
And above all, it is not only the co-
operation that we seek, it is their
development and progress that we seek
and they should be able to get their
ambitions fulfilled in a manner be-
fitting their capabilities, talents and
their intelligence. Thank you.

it fawamATe AETATES) |@ifear
IqAdTEqer AgEd, AR arizar N
A St S¥qE W@ I IR S
gqqz faar ga faew w3 3=t a<and
% faq | nga @1 6 AmAT wfar A
1 gragie gl § 5 ot a gw fosd
3¢ Fq7 & Tgq AT 7@ & 8 I3 W
Fg Wit 3@ F@ A Sl gy
avE #1 fF ATl avHTT F1 a9a
AT F afrmegey, gard acET
Fr maq Afqgi F afonaeasg st ot
AIE] A1 AT agi 9T TFIT &, SAF!
F1q At faq 91 <@r1 gad afqma 7
foadr wwg o g, dfaugm | aig
fagd sageai FF 1 9a% aEYT W
gw ST Fim fzAe | stand <8 ) §
IR g &ai § fr 99 ag @ad
g § g &0 F% 9%, IuF FFACH
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g7 Al #X 9% 39 Ag g T W
SqA F TG &1 g7 JAT AT 3§
w1 w1e7 § {5 g5 aawn 0 gw
arfzd |

IqEAEAT HEGT, 9 ST AT 3
A amQ seggear ad W g, forad
FREFIT B T E AT AT oA faen-
faai #1 gaaa ol g0 NF & @
& SITET g 10 q7-fHT FC rar &
ZAF FFA, NFQ 7 faqar) gardy
A faz T | aFITE &) 797 IQHT
FITT FF gATT P[0 99 arge 71 &
fa w@id zgd gotifrae =1 fAsm
faq 1 a1 s § 5 awiT SATTRT O
AT <@ AN, &1 g8 Sad |
TR AT 1 qg |1 9 gH-fwT FX
AT &, g T ARG ¥y Afaw
IARA | TS0 FHAT § I8 9T 1 39
AIRAT FHET T AT 9 F | IAF
o €7 arga & faw w1 faan %
AT 58 IT IF FAX JAN (9T gABT &
AT | IFIT TSI TR FH, FIITH)
qige F fawmr A gama F3 F@
Frsrer garg, a b o Sofifage gaiy
F) Feal 7 F3R q-q1T foe @ g1
1R 3% 918 o o F) feult & afsa
F Fedd o 7 q ®H g7 A ATG
3 fora <foeae ar & S8 9 399
gy e #A & FW F fag ) @
ot [9@a 3 AT 92 BT FART 3T 8F |
aqTar AXFI Y QAT 1T F afeoma-
e A1 sqifAge AR-AR {6 @
&, 3% Q-7 GrAT 81 AT 1 98
wgr ot {5 gaAE; i A w4
%, g aR | aEea A ATy,
AT 97 F19 787 &1 TR ygi 9} g™
Fare &, AT garT anfas g dar
3 fio & Srgrd a9al UF 92 q3d 7
and gl 7 91 WIE | 397 987 g
g7 @it 1 fgar sa s@E a1 fRyr
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[ faragar sm@@s ]

SR S FTT T F JICE AR AR
FTETH) O Aymreit F wfonaasd
AR ez w@dr . -

. ITaW R wgred, # afear agd
x7 4gq ag7 wgaww g fa g
gar sFax a1 w3 yeqq far fr faag

ga% A1 { AT AT A% A TR FART

gt AT g, wfae Sar fie s o

wror faar s swiew 37 g g i

IOl & g A1 A A & AR A
A\ AT F TETE T FEIT AT IQ1E

fF swqor § gw g9 F@rAg g QX

KT Z AT T ?

SHRI M. M. DHARIA : That was

meant for the Government, not for
Members.

ft fraARAR ATt [yfyan
& & wyawr #7 gfez § @y ge A,
ga@ M gfte 7 I&w @gr gATg Wi
F aifear aga § sdar a=r 5 ag
St AT FHET A7 A 27 A9 3 E,
at gt 17 A g, ag 9 & FAa
ga 31 A v 39 o2 Qa0 Agar g i
s aq3 fagiy & e 9T
AT FAF ATRd, A% amd 98
et AgY @i st & 5 a9 37 A9,
T4 AN F ST ¥ QIR IR g
Qaeqw @t faad 5 sfaw & afas
AT FA A AT 9F, AT AR QA
a8 T @& T g F oamead
AT F D FAIT GART ATF
#qF €1 F N AT FAER 9,
ARIFAE| QAT CAAT F AT A3
aFex #1 faaga «& aaq faqr qgwm,
QIITFE) ANTT THTT § ST ST Ay
ST JAT AR A /T A gan,
Tt g7 fr ge ) nifed) sigard S
qratza g FaQ A awern g
g g 93 | @R &) A Anfa
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gl &, oS safam w2 qt stiwfa 7Y &,
gi, 3% TAT TAFT 4T FIF 9T sl
g axdr &, 99 qx fagEor wamr ar
AFTAT §, FHIAT STH F92T F1 F
% fag e syaear &t awd) § S5
T 1S gATR agt IAT A<y 3T, A
SAFT UFT o1, F2A F1 g&qT 54
FIT 3 {97 #YE agr F@ET T
FAT 3TE, A <fF a¢ FwrereaT &
fagia 7 foe 9df grar wfad sasy
qg= AgY fear v, # ey sewe
At 7ga1g, ag use 3 fgg 7 adi &
FGZIA FY, AT FT, A F afagm)
TE &Y AFF § AfFA AW gAR 9
AT ST A FR@AT GET gT AR
gAIl BT AN T FIT H AI0AT
ATgd &Y, A A ag Y Fgur fx W
A QT @F 8 zafad sHay
F@AT A8 @A fear a1, 4t ag
argar & #1 18 N @Y, 357 qEcl
qid, aifwar ot @9 $ 38 om
REAT AT @A AT Tl TF 1@
gl a7 arfgd, o8 s wrew f4d
s arfed faed fr g agi A
FFMA &7 awET & &1 A%, A ¥
FF g AT Ay WA § & g
qreft femmr g, @t ag war F7T uv
gr, S agh q@ 91 gh, W
agt AT AT AT H G<ET 39
FY qrgT AT g8t gua f5a7 3gi avE
famr st ox Q7 qar swar fs o
g9 agd #1 gud 3 fzar fx qee
gd qgiat 741, ag Wl qaig frar ) at,
IqaTEET AElew, o fagEn wew fa
o fadl &t Qv 37 T aw g
|, AT AC F &, A9FT Afg F 21

qigd g A &1 ATAT FFAT, IS
Tz § 94 T2 % quiwaid & seonq

gar afY grar arfgd, S @@ F1 AT
atgt gv |gvr, & {5 393 am @
Al a3 ok 9t #1 afong 7g gaAr
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& gaR g & gt | qFT AR-
AR fgr <@ &1

ITaAN(EAET AEEA, T S ATFST A
frara & zad aqmar T 2 5 1960-61
4 TAAE CFRAT § 91 UCHE
foeze fag 77 I7%) Tear 16 q@
6 ZATT o AT 1965-66 7 a8 25 A
85gNT &Y 7, A1 AT FAT F AT
A AT FgaT TAT | TAFT FAT FII E |
39%1 yg FIX0 ag & 5 gard aw
¥ gy g€ Aifa & ok 3@ ai ¥
ATV H 9 FT gH aueqnEl F1 g
AFF FT AT & | F wrgaT Fwar fF
AT A IR TF T q9EAT
aqAT , ar A § 95 FLEM I
ERIT | & & q9IA ¥ %9 @ FC A9
frei g 1 @agar g@ Ag T aFq
s frcagd € f& gad ar %
gas faard, af%T g9 9@d F 95
AEaTsl 7 wAFrAL AT, TS qAA
gwew ¥ fael w1 faerar g a7 g”
TqW ®aql g, S JAFT &9 1 Hifwa
FIAT a8 Wl I9¥ HagT AT g |

= A Agar (S AT FRAT) ¢
IR AT AT gl g, a1 faF
LR S B

ot ferergaR w9 :
#iT g 7 4 farad A sifaw 730
FA AT} F 7B TEF AR A |

T gard s @ @S Afa g
ag 3ix A8 & frad afcrmeasT a3
feafe & 1 sw W oA &
arfXar argg o ST F At 7
ATy 0 fagai § 91 3T dAeggm
FH AR E, ot {5 agh gardy wgar
Arfa® qaearg T FW@ T 8, 98
Fadd fr A #0 %< fear ary a1
SaFT gaai faear # g7 faav Sg ga
HAT ArgT &, I ITH! AR Tzt
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IFOART AE) (AT ST §, SAHT ITAT
g famr v oawr) feasr o )
forreft g w1 2! ag¥ ) efear agw
w1 7 Yo agl &, A9 g aifar aige
% g &7 oy qF @i F19 3T 31
5 g s fa qF «@w &1 S9AIT
T F A4 |

sfiwrelt faremad waadt (Fe w370
¥ €19 YT AT A B AT AT A G
T2 FL I

st frmgme sa@st St :
FTWEE | AT FFC F7 ueAidEa
Dfag arosr IET wreArgzae fagar)

ar Igawregsy WIS, 9 fadgd
g € f% St a1 A9 § Az avEic a0
werg Jifa 9 &1 Faa fwer fawor &
sy Frror &7 Fv 7gt a31 W a5 3aR
FIL QIR TTTEIT 9, 3895 718 AgY
qqq1, WG g9 W AT s
cerifaa &, TSAT freaT & e o a7,
NaR grStaT fasrir &1 @07 ay 930 fafsy
g, SAFT & & U ifqr famy
Faa g, Ffaaw faq 1 agr whwem
&4 fad, a1 F1 grvam B, ar
S99 iz fra arar 98, sfas ar
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Ffram N AT FIAT E ITAFT A AT
qag 747 | '

= fansrwiT wavenes Stefear:
zan =faxa # 7 78 N, A N
nin T ¥, 918 F Az afzm v awg,

ot
]



1147 Constituting of a

[# fanaga a@m@s didrn)
AT faa @i« #flga AN fad |
T AT | A JIS 39 AATAT FT §A
fazwm adwr aadig arfear aga ag
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SHRI M. C. SHAH (Gujarat) : Mr.
Vice-Chairman, I would like to con-
gratulate my friend, Mr. Dharia,
for moving this Resolution which high-
lights the very critical situation witn
which the country is faced today with
regard to our youths. Our youths are
the greatest asset of our couniry and
they can make or mar the future of our
nation. Therefore it is very necessary
that all the sections of our people must
join hands to find out how best they
can be utilised or their energy can be
utilised in a constructive channel. .

Mr, Dharia has given certain figures
as to how many students are unem-
ployed after passing the S.S.C., at the
collegiate level, at the post-graduat2
level, and that gives us a very dismal
picture. But then what shall we do?
The greatest source of employment in
our country is agriculture and indus-
tries. What do we find in our agricul-
tural areas ? The brightest students in
our. villages .find no employment and
they migrate to the cities. Wherever
you find a bright " student in village,
he will not stay in that village; he
will go to the city and thereby increase
the number of unemployed youngs-
ters. That situation has to be reme-
died and how can that be remedied ?
On our countryside a carpenter gets
about Rs. 12 to Rs. 15 a day, a
mason gets about 12, a tailer gets
about Rs. 12 to Rs. 15 a day, while
a graduate does not get even Rs. 5
a day. That is the actual posi-
tion in which we find ourselves. What
shall we do with our agriculture and
with our industries to make our young-
sters get employment there and there-
by allow them to work for the improve—
ment and betterment of the rural
areas 7 Of course agriculture is coming
up. We are trying our best to increase
the per acre production. We are also
trying to see that the farmers get
proper remuneration for their agricul-
tural produce but the rural areas
should be modernised. They should be
provided with electricity, with good
roads, with medical facilities, ete., and
if these are provided, I am sure, not
a single bright student from the rural
areas would like to migrate to a city
where the situation is much worse.
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But are we doing it? Mr. Dharia
pointed out that in the Fourth Plan 2
paragraph is devoted to show how we
can utilise the energies of our youth
in a constructive manner. I admit that
the critics have something to legiti-
mately criticise our ruling party. In
the last 20 years we have tried to
industrialise the country but all
those industries are in the cities. We
are talking of diversification of the
industries. We are talking of an
agro-industrial climate to be created
but nothing, as a matter of fact, has
been done. So there is a great gap
between our promises and our perfos-
mance and that is the reason why we
are facing such a bad situation. In a big
country like India, with so much of
natural resources, this high unemploy-
ment is a thing which one cannnt
understand. Somebody remarked that
India is a rich country with poor

people. We do not know how to utilise
our resources and how to distribute
them among the various parts of the
country. Therefore, I would urge that
a limit should be placed now and we
should not permit any new industries
in the big cities. They must be forced
to go to the rural areas and we should
provide them with all the necessary
facilities. Unless this is done the
youths from rural areas cannot get
employment. Of course the pace of
industriglisation in the country has
brought some benefits to us but there
are disadvantages also and that has to
be remedied. Secondly, I know that
in foreign countries there is a system
of learn and earn. A student, while
learning, can earn something. That
requires some concrete thinking. In
the rural areas we do not get a labourer
for agricultural purposes for Rs. 3 or
Rs. 4 a day and even then, if we ask
our students in their vacations, to go
to the villages and work, they will not
do it. Why? It is because they have
lost what we call the sense of impor-
tance of physical labour, Therefore,
for that also we are to be blamed.
Once in my State, Rama Shankar
Maharaj said that a labourer works for
ten hours a day and gets one rupee, a
supervisor who supervises above the
labourer gets two rupees a day and
the engineer who drafts the scheme in
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his office gets ten rupees a day. This
is the way in which we are distribui-
ing our wealth of the workers and the
officers. That has to be reversed. As a
matter of fact the worker who works
for eight to ten hours a day should get
equal to if not more than what an
officer gets sitting in his chamber and
drawing the paper plan. Unless that 1s
done how are we going to say that in
our country physical labour is a respec-
table thing? That does not happen.

Then with our industrialisation, with
the requirements of our population, we
increased so many educational institu-
tions, so many universities, so many
colleges, so many high schools, etc.
Of course they are necessary but what
is the result ? There has been a tremen-
dous unemployment in the country.
So I wish that we have some plan as
to how many engineers were required
for the coming five years, how many
medical men we require and how many
technical men we require and in
accordance with this, young students
should be selected for the colleges and
the technical institutions. Unless this
is done, unemployment is going tc
increase. We find that with every
Five Year Plan, unemployment has
increased, and we do nothing about it.
With this wastage, how is the c¢ountry
going to come up and how is the
country going to meet this situation ?
Another problem is what shall we do
with those who do not get admission
in these institutions ? 'These problems
cannot be discussed here and we can-
not have solutions in a debate like this
but which our leaders must consider
but I feel them seriously for solutions
that for the time being no new univer-
sity should now be established. What is
the position of the teachers? We
always say that we are not fair to our
teachers but why ? Who does not want
to pay higher salaries to the teachers ?
The main thing 1is finance, Unless
there is finance, all our high talks are
not going to fructify and we are to
stand where we are. Therefore it is
very necessary that we must cut down
all the unnecessary expenditure. We
must save as much as possible and
whatever is the saving must be, utilised
in the best interests of the ' country.
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Unless that is done, finance is going to
be the greatest handicap for us in alt
our future programmes and it will be

the wall against which we will be
striking our heads but we cannot
proceed further. In foreign countries

young students are working for eight
to ten hours a day but here even for
five hours our students do not like to
work and we have so many hartals for
holidays and on any flimsy account,
we see that the students do not attend
the classes, How are we going to im-
prove it? I would therefore urge that
the students must have a feeling that
they are doing something for the wel-
fare of the country and for instilling
this feeling, they must be respected
and their energies channelised. They
must feel that they are a very impor-
tant factor in the development of our
country and we should see that there

is no frustration on their part. As
said by my friend, three thousand
engineers—electrical, mechanical and

civil—are finding no employment. What
will be the reaction of this frustration ?
What are we going to do about it? In
any other country there would be a
revolution. How can one tolerate this
situation when after studying for so
long, after getting first-class marks,
there is no employment and there is
no work to do? What else can we
expect but a revolution in a country
like ours? It is very good that our
past tradition and the Indian culture is
such that our students are not usually
prone to violence.

But there is a limit up to which they
can go, and I would therefore urge
that we must plan in such
a way that those who
come out must be of the
highest quality and they must be
provided with necessary jobs. As for
others, they must be told to work in
factories or in agricultural farms or in
other places, but not to go to these
colleges. Secondly, after the passing
the S.S.L.C. examination, they rush in
to all colleges. They would like to
enter the medical college, and if admis-
sion is not available there, then they
would like to go to an engineering

4 PM.
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college, and if that too is not availa-
ble, they would go to the arts college.
Is this the way in which we want to
have our students trained ?

I would also urge that it is very
necessary that in our education we
must have some emphasis on charac-
ter-building. With this material
progress in our country we have lost
the importance of character. Honesty
and sincerity, have become scarce. Ang
for that we also are to be blamed.
What do we see here? How do we
work in parliament ? How many hours
do we devote to work which can yield
results 7 We waste hours and  hours
over discussion which leads us
nowhere, And that reflects on the
minds of our youngsters, and if we
want youngsters to improve, we must
behave in a better manner. We must
note that the eyes of the entire country
are upon us. They watch how we
work here and how we utilise precious
time of Parliament when we are
here. And if they feel that the
Parliamentarians do not utilise their
time in the best manner possible, how
can we expect the students to utilise
their time in the proper manner.

+. (Time bell rings)
o ooden

Is my time over?

"THE  VICE-CHAIRMAN
M. P. BHARGAVA) : Yes.

(SHRI

3o,

SHRI M. C. SHAH : 1 would there-
fore conclude by saying that it is very
necessary that the youngsters must
have the feeling of doing something
useful for the country. For that they
must be given necessary training and
necessary facilities, and this practice
of admitting all sorts of students in all
institutions and then providing them
with nothing but frustration caused
by their not being able to find employ-
ment, this has to be stopped, and for
this the Government must consider how
best this could be achieved in as short
a time as possible.

Thank you very much.
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F FEAAT FT A G FCQTE | F ag
qrar § f5 9310 ) ageat av A
FIE QUIETT FAT & TT 50 30 7 Al
§ afgs AT qar wvd 930 | Ffaq
afys § afus s afcfeafaq
7 qarEin; 9% waifan sdem agdf
g7, qF ARAT H1AT Feg agY a1, aF
T IAF ded IA 3 afyw qra
g, Far 99 989 gurr st
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F AA G Fr {5 Toaw A=A B
17 3 Ygq @ &x &7 faamm qm
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AT fawra i 7l F1 Faa gy g
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[Tae Vice-CHAIRMAN (SHR1I P. K.
KUMARAN): in the Chair]

IAWEAA AT, I UT gAIR
g8 it ) gl & ags &, St F8
A1 atgd aqs & 9@ g, SA%7 ad)
TR G417 A1fed | A7 I F QT 9
g @l 7 9 AT gA 9 § I
gEERIE agl v g gmr A |
FITEY QT R P Uw AT ar gare g
aifear ot 7 siwg feg f& a<te &
T8 39 & 97 P 7 gaT9qm § @R
sl Afasr 3w & g =i qmaa
781 &1 gk faen 7 N 43 gu §
HR-gAT A9ar F1 98 ST A
fis & %) anear w1 F1$ g frF1a |
afeT e gm ag @I & 5 a3
¥ 20 AT & ¥ I4] § I AYIIW
fagrdf § sz 18 9w 9 § oY
wfedi % 9@, agai F A7, G4l
#T wfagel & sy AR AR fex
T & | 39 us faar /4 3 9 4
7g a7 a8 &1 zaq wifas ofcads
FRATASAT | § AT G fa 0 a1
atgd a BgAr argar £ wnz fo ang
g a Ara ol F1F T B FIE G
a gafee adY ffl sufsq & fadg &
FE A FAT 2T &, A zafag
7Y fv sawr gag #1 agfer a1 a9
aff 1 afaa d w9 fagga w@T
Argar g v watad zg T €1 s &
F9T 7€ A oA\ 7 At A &g
Fx wiqex &1 fagior a8t Fear faan
ST og+ar g1 d gwml gqg”
g, afsa wigsy gy aewaT g9y
FAA[ F1 G919 & fag 4§ AP #r a7
fag @ & FET T F AL qEA
gifear s § stagag § A I zm AT
9% 3 9t & ag wmweAr & T A
ag) &1 ag wmwr W s afvads w1 &
7 frara & wfkada &1 1 que
fifl AT BF AT FT AFT
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g
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SUANTETE AT, W AITH T
IETGRI AT ATZATE | § ag 7&Y aman
g fr il #1 aR ga@ @it awa
frad arfad | F ag WY 7&t wi7aT g f5
dsardt &1 faar s f59 9 ag
sz gfagr faadl w1fzd | fer & a8
arat § & AiarEt w1 v w@, oF
Fupia T wiqsy & afq srrear frad
Arfgd | AT ag and {F qre IaFH!
FEMA FH 08 T & fazrg F fag,
aw & wiyey & farg, 3@ 4e4 & AW-
#fqa & fae, za qoF & qeawfan #t
Farq ® fag, dr ga% faq Asam at
T G a FEFN I 9T AT TH
FEE IF A T 1 AR adEa,
ATT FATE W P AT avw a1
FT 9qF 9 g § | safFrrg ward #)
FEL AU W) T I 39 4= 4 gw
Ateraral § Fgr anar § B g o)
Ia<aIfacs &1 9 AT | g9 aCZ G
A7 JAT FAT A &) I A QAT
9z FqA[ T A1 47 gamT F wfaat
d gg 3@ ar & wiEq TG § qFT
e faardf a5 tr ) ga afgaar
& | fargear o a1 99 get § 200
qausdr & aag gfed s faen
g4 St F Arew gwar fr fageam §
za® frad) sqrar g asd &1 ag <&
T AT FE IR IF Q axdA
¢RI ET 4 faga o aql & 45 a2
&9 71 0Sq9 o9 ATFES gAT 39
faq faar far w7 AT 917297 3 fag
waTEss T Anfaq sy a1fgd 1 39
afafa & ata ga agd € fr @ &
At w1 wfaen ga qad | ag 98
qUTA AMATE | FIT(F ZAA IGT T
gar1 ag uw weqfaes 18 &) guk
az3 4 faAi # srqfawm 7 997 Qg
grary afsa af ag faa 212 star sy
#FeTeAT il F FAT A FA e F
AT 931 I 4 | ALWRATA 7 74T Fg1
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¥ g} qx formzd g1 oW Aia 3 anx
T, THATT & Wi FF A7 qF 59 TT
AT T aT8GT FAH 3 foq qgaa
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A 7 F 9 F aq¥Fr A
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AT QAT & (% 3T FT ATIA AGAT
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I FAT & |

§ 7g A wEar g F disaa st o
FQ &, 98 9@ Far arfad e 5 0
T AT, st FAHT, T TAFT | 98
#1E Yty &1 1 @Y ¥ Ffew car
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agY faetar & | Ia a i 8, 39
97T Atga &, AfFe FE 9 Aqa@
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ar g AW gq AT 5 A™E
aafr 40 F IR A ™ A fax
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IAFT ASEmEy & ogrR AT o Ar
# qug ;I FE ) 4T B A T AT
AT 9T gw qrag g 5 sor e
g9 TAF ATFCESAT FT AT FEA AN
FE gar wEA foray 7 Gypor S
T HY FE G T AT AL | T WEATAT
F st & & AT w1 A3 AE
fapar 1 maat ST gy Frafor 3 s
# Y AT AT [FAT 1 F A Ay
7 Fgar g fx gfagm f fae g
st LTt fga @l § wAwr qgaifad
ar @ A @ aqE AT 39 Nt
A, 3 § 2° IAFT 79 AT ST 49T
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glew § qis 9= &Y ¥14T 0% a9 §
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a1 & ag angw {5 wiga aifar o |

S weara fgr &, 99 SEATTOFT ST

HEET §, IATT AT IIM § I AW
™ AT F EN gg wrEAT sl d
a7 am @t g fax gaw w
et 7Y zg aryar faam ga3 fa

gt fagrdl qra it ¥ gAT wEATA AT
Q1T AR A dw A wlag AT
“dar Fr 9, Fowmaard wr gafiga

47 FT T 1 F Y FF ALY =27 a7y
g 5 ux dregn %3 fr qdd, -
A, IFQ, TN F g7 ATIE
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FT a=IHT 12 ALy HIT AT ALY
g 1, A0 a< safErad @nd A}
anfeaaa ar & fad v @7 O@ q3
3 @ty sy H7Y £ 31w 3w §Eg A
Wi wET ST 37t @ 73 A AT AT
w1 & 9T 9 F97 @A ag Ag g S
ANgA afarst 7 77 5 36 gIR
w11 g fadt § s, aad agr @qll
7z ¥ fF @rag Sads § @) A
35 AT | TET FY A0 FTTA AT,
zq afgx TayA § 937 7 F S A
g9 AN T TL A TF T ARIT qg
‘gag T {5 o gayr g wEr g
ifrara T 3 AL fer 9w w1
i w1 AT Z0 Gg 797 wifgr | 7R
“fazara &, wR aeqm § fr g TR
ArFrfaad 1 <, ga ag fagama g fw
79 TAMIT AREA 21 A, wiFA zfagra
Y A A FE T A 9Far 1 A9IM
A 3 fgrgeara A a1 &1 ag A9ar
FAW, I3 AT AMHTT F T FH WA
gfar a1 F18 ofe 99 05 a8 vy |
A GAT N AR IUA AT F
A, gl A F o Fg afgF
AFiar ¥ 919 T q, 47749 ATIM I
_ag dfge o T F AT

SHRI BALACHANDRA MENON
(Kerala) : While I support this Resolu-
tion I am sorry to say that none of
these pious wishes will ever come true
-unless we who honestly believe in socia-
lism come together, take a bold stand
and see that a scientific socialist order
.of society is built up. After twenty
Yyears we have not been able to do
much. During the period the mono-
polists have become stronger; we have
allowed the semi-feudal conditions in
Agriculture to remain as they were
before. We have been speaking too
much about our ancient past and look-
ing backward with the result that our
younger generation born during this
atomic era has absolutely lost faith in
us. I am sure even my friend, Mr.
Dharia, who is decidedly much youn-
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ger than myself he must be about
twenty years younger than myself is
also far removed from the new gene-
ration. They have become completely
callous.

SHRI LOKNATH MISRA (Orissa) :
Politically and mentally also.

SHRI BALACHANDRA MENON :
Why is it so ? It is because you have
not been able to give them a social
objective. While we got into the move-
ment during the thirties we had some-
thing to fight for; we wanted the free-
dom of the country. When we got into
the socialist movement or the commu-
nist movement-—you may not agree
with us—there was at least an objec-
tive before us; but what have you got
for our young men now ? What have
you got to tell them ? Can you inspire
them in any way? What does the
young man see when he comes back to
the house from his school or college?
He sees his father going to the black-
market to get a morsel of food for the
children. What does he see in the
school? He sees his teacher selling the
examination papers for a few rupees
because he gets a pittance as pay.
And the child learns from his elders.
Well, the younger generation all over
the world has got disgusted with us,
with the elders. Post-war younger
generation is now a challenge before
us. In America the bitter battle is being
fought out. The youngmen say: “No
more, we will have nothing to do with

wars”. And the boys are taking out
processions. The stage has now come
when everywhere in the capitalist

world they are now up in revolt against
the old order. And some of those people
who still have no way out and do not
want to fight out are now turning into
beatles and hippies. With this, flowing
hair and unshaven faces they are also
rebels of society. We have such a large
number of youngmen and women both
in rural areas and towns who have no
jobs. Now let us see what is happening
to the large number of these students.
Of course they have no jobs when they
come out of schools. Even so, I am
happy that more schools are coming up.
That is good. Whether you are able to
give them jobs or not, let them at least

. study. Let them know what the world
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is. Once they get educated they will
turn their holy wrath against you and
smash you when they know that there
are other countries progressing under
a difficult social order. Let them get
that holy anger. I am glad that edu-
cation is spreading. However costly it
is, it does not matter. Let us educate
them so that at least we can help them
to have that holy anger against us who
are depriving them of their jobs and
opportunities to develop. I am glad that
at least some small attempts are being
made in the field of mass education;
not that I am happy with the results.
A more determined attempt for a pur-
poseful education has yet to be made.
Even if we starve, let us starve as edu-
cated men. When the youngman gets
educated he knows how the world is
going on and he will certainly rise in
revolt against the present system. We
have inherited a past; I do not think
there is much to be proud of it. We
have crawled on for 4,000 years or
more. There is much to be proud of
this hoary past. But what is our posi-
tion today? We have divided our socie-
ty. From the very beginning, from the
Varnashram days men have been divi-
ding the society. Now the country is
divided into warring linguistic groups.
The gap between the rich and the poor
has been ever widening, monopolists
on the one side and unemployed millions
en the other. This is how we are
progressing. There are even people
who dream of the old order with re-
vivalist slogans speaking about the
past. They say “We will continue as
before, exploit as before”. No, Sir; that
will not be allowed in this country. If
there are people who believe in socia-
lism, let them come forward honestly
and let them not allow this unashamed
exploitation that is taking place in
the name of a ‘socialist pattern”
of society. I ask you : “Have we been
serious?” For twenty years you have
toyed with this; should you continue it?
Of course it is a fact that we have
allotted to the public sector some
industries but we have also painful
private sector. As our Plan goes for-
ward, the private sector should have
been controlled more and more. The
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wealth that we create, our workers"
create, our peasants create, should ge.
to the society as a whole. Why should
it go to the few monopolists and land-
lords? But we have developed an order
of society where we allow both the
private sector and the public sector to
continue and finally it is the private
sector that is eating up the other. We
know this; otherwise how can these
monopolies grow? You have allowed
the public sector to be eaten up by
them. The public sector has become
the handmaid of the private sector.
That is what has come about and we
have come to a stage when we don't
even dare talk about our Plan.
Should’t we be ashamed? Will the
youth get inspired by this sort of
thing? Why should he get inspired?
What is there for him? Today the
youth is desparate. I can tell you that
the sands are running out. I am sure
the glorious experiment which we are:
trying today of building India on a:
socialist order of society through de-
mocratic methods can very well be
achieved even now. If honestly you:
make an attempt our boys will give:
us some more time; otherwise they will
throw you out. I will be only too
happy to be with those who do so.
Today what has he got? He has to:
go with the street dog and fight for his
morsel of food. Should we allow this:
to continue? It is a pity. In socialist
societies—whatever may be your dif--
ferences with them-—you can see that
the child is treated like a prince. For-
the fiftieth anniversary of the great:
October revolution I had been to the:
Soviet Union and I have seen what is-
happening there in their pioneer:
camps. I have seen that the children
are very happy and I am- sure that ia:
most of the socialist societies the posi--
tion is the same. Today the young men
are questioning and it is a good thing.
In the capitalist order of society there:
are armies of unemployed young men:
The youngsters have nothing to do.
When at the age of 18 they find they
have no jobs what else will they be-
come except anti-social beings? For
years they get no jobs. And you allow
even people over 55 years of age to
continue in jobs. You don’t ask them
to retire, They are allowed to gc up.
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to 60 or 65. Whether it is public sec-
tor or private sector we must decide
that all those—and I would include
politicians also who are above 55—
should get out. We have to provide for
our young men. Let them take over
the things. It is time we boldly hand
over the country to them. Even if they
mislead, it does not matter. Let them
mislead; there is nothing wrong; they
‘will learn from the experience. Let the
political parties accept this that one-
third of their partymen, those above
55, will withdraw and will allow the
youngsters to come up. In the fac
tories and all avenues of employment
the same thing must be done. There
will be so much of weeping, I know.
Now our educated young men don’t get
jobs. But what is happening? Some of
these who get technical education take
up jobs as carpenters, as smiths and
throw the hereditary workers out of
‘their jobs who become beggars. And
the same thing happens regarding
agriculturists also. There was a sugges-
tion for a land army and all that. I
say, your vocation shall not be at the
cost of my job. I object to it. After
all what does an agricultural worker
get? He gets just a rupee or so, and
he should not be deprived of even that.
If our youngsters must go to the land,
if they want to study on the spot, if
they want to build roads and other
things, should they throw out the
workers or the peasants? This is not
the way of doing things. The educated
youngsters must have something to
do with production; I accept that, but
not by throwing out the producer. But
let him go to the factories. Let
them become apprentices in the facto-
ries. Let all big factories devise some
method by which college students and
high school students can be taken as
apprentices and trained there. I will
have no quarrel with such attempts
but if your idea is to see that the
middle class youths slowly drive out
the carpenters and the blacksmiths
for their traditional jobs, then I say,
no. Our whole planning has been
absurd. We have had really no planning
at all. It is an unplanned plan. The
result is that you have built up mono~
polies. The result is you have industries
which are not run properly. This is
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not the right way of planning. Every
kind of production must come under
the plan, The private sector should
gradually get restricted and tinally
eliminated. There will be protests; there
will be parties which are against it
but such parties must be shown their
place. In an undeveloped country no
more is it possible for the old capitalist
methods which were tried in the 17th
and 18th centuries in England and
other places to succeed. In America
they started with a clean slate when
the Pilgrim Fathers went there. We
have got such a huge country and a
backward economy and if we do not
have the courage, how can we reshape
the society? So, either boldly come out
for a planned socialist economy or
boldly lead these youngsters in their
revolt. Even if a man dies fighting,
that is much better than continue to
be unemployed, cringing and finally
getting frustrated. It was Bharati who
once said : “In the new India which we
create, if there is a single person who
has no bread, smash that society.” It
was the poet of Tamilnad, exiled in
Pondicherry who said it. He was
right. At least you must have the
courage. In spite of the fact that I do
not approve of the Naxalbari methods,
I would rather be with them than with
you, Sirs, who still allow the present
generation to rot, all the semi-feudal
conditions to remain even after 20
years of our freedom. I may not
succeed, but that does not matter. It
is better to die fighting than be a craw-
ling worm. You have failed the younger
generation. You have failed the country.
You have not been able to take this
country forward along the socialist
path, to give our boys their right place
in such a rich country with such high
traditions and great possibilities. In
spite of the fact that most of our
people are illiterate, and can easily
advance; they have got high traditions
and rich inheritance, if properly led.
You are quarrelling with China, which
has done something. It may be that
they may not have done it the way
you think to be correct at least they
have smashed the old order and laid
the foundation for a new one. That at
least is there. Let us have the courage
to question. Nobody dare question the
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father, who too exploits his child un-
" ashamedly and make use of his labour
" for earning a few coppers to keep his
" family going. Here you say that child
labour should go, but what is happen-
ing in the bidi factories, where child
labour is rampant? In the small in-
dustries, and other sweated industries
child labour is being used unashamed-
ly. The CPWD and P.W.D. make use of
child labour and woman labour for
very hard jobs and yet this is your
socialist society, the new order you
have built. This is your progressive
administration. If you believe in a
capitalist society, say that. We will not
waste our time here. We know what
we should do. That is all. This waste
of time can very well be avoided if
honestly you say that you are with
the Birlas, you are with the Tatas, you
want only a capitalist development for
our country. Whatever help you get
from the socialist countries, you make
use of them and pretend to be socia-
lists to hoodwink the masses. There is
a limit to this hypocrisy. In the ruling
Party at least those who believe in
socialism would take a bold stand and
kick out those elders who refuse to
move forward. Why are you afraid?
You kick them out and I am sure
there is quite a possibility of those
who believe in socialism coming to-
gether. We might have differences. Do
not think we would take anything as
a dogma. No. It is our honest attempt
to find out new methods. The
among socialist minded people is a sha-
dow fight. Let us not have that fight
any further. I think the time has come
when we cannot divide our people like
this. We have done it too much and
somebody else is benefiting by it. I
appeal to those who honestly believe in
socialism to take up this challenge
that is before us and come forward uni-
tedly to rebuild our society on a
scientific and socialist basis. I believe
that when we got into the national
movement, we had this dream. Tet
us lay its foundation now at least. It is
only in such a social order, our youths
can have their future assured.

I thank you.

[ RAJYA SABHA ]
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SHRIMATI SHYAM KUMARI KHHAN
(Uttar Pradesh): Mr. Vice«Chairman,
I am grateful to my learned friend,
Shri Dharia, for having pin-puinled the
problems of youth in this House by
bringing forward this Resolution. I am
not quite sure in my mind whether
the solution of the problem is a youth
board which will solve everything, but
I do feel that the problem of youth
is growing so much in its dimensions
now that we must sit back and think.
We must pause and see what has to
be done and what must be done for
the youth of this country. In the olden
days, those of us who were young
remember with gratification that the
first non-co-operation movement was a
call to the educated youth of the coun-
try to come out of schools and colleges.
Mahatma Gandhi realised that unless
he had the youth of the country with
him nothing could be done. I had the
honour to belong to that generation of
youth which formed the first Youth
League. We came out of our colleges
and sacrifice willingly. We had our ups
and downs. We were extremely dis-
appointed when the non-co-operation

movement was withdrawn suddenly
after the Chari Chaura incident.
We were students who had spent
four years in the wilderness and
we  were suddenly halted in our
activities, but under the inspiring

leadership we had we went back to
our studies. We were four years
delayed, but we went back with a sense
of discipline, and we studied. We

country wherever we were
equipped ourselves
leadership we had.

and we
under the great
Therefore, it is

not that the youth of the country
now falters or fails. We of my
generation may have grown old,

but youth is youth and youth always
looks forward to something to be done.
Are we giving them an ideal to look
forward to? Have we even considered
this in the last twenty years? I concede
that after freedom we got tco busy
trying to build up the nation. Various
Plans, the First Five Year Plan, the
Second Five Year Plan, industrial and
agricultural development and all sorts
of programmes occupied our attention,

! but what did we do specifically for the:
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youth of the country? Did we associate

them in our Plans. It was not till the
Third Five Year Plan, after a great
deal of agitation by social welfare
workers, that the children of India
were included in that Plan. We are
aiways told that when education is
there, education will equip and deve-
lop the youth, and education will serve
the child. We are having a great deal
of upsurge in our educational system.
My humble submission is that schools
may have multiplied fifty times.
Colleges may have multiplied similarly,
but the problem of youth persists. It is
the right of every citizen to get as
much education as he or she wants to
get. We cannot stop our colleges from
growing. We cannot stop our schools
from growing. We must give the educa-
tion required but mere education will
not solve the problem. There must be
an ideal before us. What I feel very
strongly is that youth today is abso-
lutely desparate because it has no clear
idealism before it. Political Parties have
utilised students, but they have not
given them an ideal o live for. Youth
has been canalised into Socialist,
Communist, Congress and other Parties,
but only for political purposes. Youth
has not been inspired to develop a
desire to build up this nation, into a
desire to do something to serve the
nation and it is also my contention that
if youth is brought up in that spirit,
youth will not be found wanting.
Education has been given to them.
Even the village boy is getting educa-
ted today. He finds no employment
in the village, and he migrates to the
city. He comes up against all sorts
of economic problems. He does not get
a job. There is unemployment. Then
he gets absolutely dissatisfied and he
is almost on the point of desperation.
What does he see round about him in
society ? We are full of conflicts in
India today. We have the conflicts bet-
ween politicians. We have conflicts in
our social system and ideas. We have
the conflicts in our education system.
We do not give priorities properly and
therefore there is a general confusion
all round in social conditions. Youth
gets frustrated. Youth wants to do
something. Youth wants that it should
be one with us in the building up of
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the nation and have a sense of parti-
cipation, Are we giving the youth the
idealism and the ideas to do it? I agree
with my friend, Shri Chandra
Shekhar, who has said that unless so-
cial conditions change, unless society
is revolutionised, unless we built a
new world, we will not be able to do
anything. I think it is high time that
it was done, and a beginning made.
Otherwise youth will get info the ha-
bit of throwing bombs or creating dis-
turbances or resorting to strikes in
order to be heard.

In another big country of the world,
Mr. Churchill told his people that he
had nothing to offer but blood, sweat
and tears and yet the people were pre-
pared for it. My contention is that the
people of India are capable of tolerat-
ing and putting up with every misfor-
tune, of facing every disaster that
comes to them, and the youth of this
country is not far behind the people of
this country. They are even tolerating
mismanagements, they are tolerating
all sorts of social evils, and they are
trying to struggle—a little blindly
perhaps—but the struggle is very much
there. I had the good fortune of visiting
some of the socialist countries, and I
have seen how youth is harnessed from
childhood there. It is not harnessed
merely for party purposes as politicians
always do. It is harnessed from the
beginning into right channels. The
child is looked after in every detail.
Each child is practically taken care of.
The Pioneers’ Palace - of Moscow is a
joy to visit. If you go and see the
young pioneers of Russia, you see that
these are the boys and girls who will
be future architects of the nation, and
how, one can hope it will be a beautifui
one. My submission is, unless we do
this, unless we harness them, unless we
have institutions for them, unless we
have “Palaces” for them where they can
go and relax, where their hidden
talents can come out, we will not be
able to advance far and we will not be
able to solve our problems.

There is nothing wrong with the
youth of today. I am one of those who
join issue with everybody who says
that the youth is indisciplined, that
youth is not within control, that youth
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of India is going wrong. They are not
going wrong. They want to do some-
thing. They are desirous of doing some-
thing worth while., Our schools and
colleges are not good enough to tell
them the way how to do it. Our educa-
tors do not have the time. I do not
blame them. I do not blame the tea-
chers because they themselves are in-
volved in a struggle for their very exis-
tence.

The child goes home. He sees that
in the house he cannot even get food,
and he finds his parents involved in a
struggle for life itself. He goes outside
in society. He sees some people enjoy-
ing everything possible and the vast
majority having nothing at all. After
all the educated youth will have ambi-
tions; he will have desires; he will want
to get something; he will want to have
some sort of relaxation in life. Unless
we can provide that, I am afraid this
problem is not going to be solved.
Mere words will not solve the problem.
There must be a way and a means of
tackling the problem, and I feel con-
vinced that the problem has to be
tackled. I wish very strongly to join
my voice with both Mr. Dharia and
Mr. Chandra Shekhar that this pro-
blem must now be tackled seriously. It
must be tackled in a sympathetic way.
We must give the youth of the country
a meaning to his life. We must inspire
youth despite all its drawbacks, to
come forward and take its correct
place in society—to share our burdens,
and, where necessary, we must retire
and allow it to take our place.

SHRI K. CHANDRASEKHARAN
{Kerala) : Mr. Vice-Chairman, the prob-
lems that are attempted to be projected
through this resolution so far as the
youth of this countiry are concerned are
more or less, I feel, the result of the
absence of a national policy on educa-
tion during the years after independence
and the conspicuous absence, if I may
say so, of an employment bias so far
as education is concerned. Here and
there, now and then, attempts have
been made for a national policy in re-

[ RAJYA SABHA ]

gard to education. Seyeral attempts |

permanent board for youth 1172
have been made in that regard, but
still T feel that we are even today not
having a national policy so far as
education is concerned. I am not at
all speaking, Sir, with reference to the
language question. I know there are
controversies around it and I do not
propose to touch it at this stage. But
apart from the question of language,
the question of a common school pat-
tern, the system of having a common
and similar syllabus, the question of
having a pattern in regard to university
education in the several States, in re-
gard to all these matters it would have
been possible to attempt something, but
there have been diversified systems
existing in the States today. No doubt
resolutions have been passed, decisions
have been taken in the past in con-
ferences of Education Ministers, but
those decisions have not been honoured,
those resolutions have not been imple-
mented. The difficulty today is there-
fore apparent that the youth of the
country being educated in a particular
State cannot continue in the same way
his education in another State. That
is the apparent result of what has
happened in the past.

Then again so far as the gquestion of
employment is concerned, we have
never thought about it. It has often
been said that there should be a techni-
cal and technological bias for educa-
tion. Attempts have been made in this
regard but those attempts, if I may
say so0, have ended in a dismal failure.
I shall quote just one instance of what
is happening in one particular State,
Kerala, where conditions are known to
me. It would be seen that there is
what is known as the Industrial Train-
ing Institute, the I1.T.J1, which was
sponsored for the purpose of giving
technical education fo the young boys
who pass the S.S.L.C. examination. In
Kerala today there are about 9 or 10
such institutes working over the years
and the result is that there are about
16,000 in the age group of 19—23 who
have passed the 1.T.I. course and are
wanting employment. It is not as if
employment is not at all available but
there again a definite and deliberate
policy is being pursued by the indus-
tries in the public sector establishments.
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'They have decided that the L.T.I. course
is not good, that the I.T.I. trainees are
not good, and they would prefer to
take mere S.S.L.Cs. for the purpose of
giving technical training of their own
instead of these I.T.I. diploma-holders.

The position is not very much diffe-
rent in the various other States also.
Even, therefore, in regard to persons
who have got some sort of technical
.education, it is not possible to get em-
ployment because of the wrong policies,
if I may say so, pursued by the manag-
ing directors and the general managers
of our public sector industrial estab-
lishments.

We thus see that there are great dis-
criminations and imbalances created
as a result of education itself. Educa-
tion has not been able to give the
youth of the country any future at all
and in the years to come, the number
of persons who have passed the SSLC,
the number of university degree holders
and the number of technical personnel
that come out of the technical institu-
tions would all be wanting employment.
This Resolution has attempted to pro-
ject the aspect of unemployment. But
the most important problem, the most
critical problem, if I may say so, that
faces the youth of this country is the
problem of unemployment. How are
we going to solve it? How are we going
to approach it ? And if this generation
is lost, the next generation at least that
comes out of our schools and colleges
must have some hopes and aspirations.
So far as their personal future is con-
cerned, a comglete change in the sys-
tem of education, a reorientation of
education with an employment bias
would be ahsolutely essential and the
question is whether we are even think-
ing in terms of such a change.

It was referred to by earlier speakers
that even in the matter of education,
even in the matter of passing examina-
tions, there is great discrimination and
great suffering so far as the students
are concerned. I do not know, Sir, why
the present system of examinations
should be continued at all. The present
eystem of examinations by which a
student’s success or failure is attempted
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to be decided is not at all a correct
approach, is not at all fruitful, is not
at all a test; so far as the student is
concerned, the system of examinations
not only has become an absolutely cor-
rupt system both at the school stage
and at the university stage but also
belied the opinion of experts, psycholo-
gists, in that matter to test the students
so far as their general abilities and
qualifications and educational aspects
are concerned. Therefore, it is time for
the Central Government to review, if
I may say so, this aspect, whether the
system of examinations that is now
prevailing in schools and universities
should be confinued at all. I would
even go to the extent of suggesting to
the State Governments in turn also
and see that it is accepted that, as an
interim measure or as an emergency
measure, the wvasses in the various
examinations are doubled. I say arith-
metically doubled because that is the
only possibility by which you can give
some sort of interim relief so far as
the economy of the country is concern-
ed because finances are being wasted,
time is being wasted, energy is being
wasted. Till such time as Government
may decide that the system of exami-
nations ir: the present day should ke
completely abolished, some other test
by way of attendance in schools, by
way of discipline being maintained in
the schools, by way of testing their
abilities, by way of the activities in the
sports field and all that could be taken
as an accepted test. So far as assessing
the students’ abilities are concerned, 1
would suggest that some sort of inno-
vation so far as the examination
results are concerned, should be intro-
duced. I am emboldened to say that
because it is not as if on an objective
approach this examination or test is
being now carried on. It is decided
beforehand by the inner circle in the
universities, by what may be called as
the nucleus of the examination board,
so far as the SSLC examination stu-
dents are ccncerned, for the September
examination and for the April exami-
nation, what should be the highest per-
centage of passes. They decide upon
that percentage as 35; they decide upon
it as 40; they decide upon it as 45
and then on that basis, the examination
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papers of the students are corrected
and then grace marks are given, if
necessary, to add up to that percentage
or marks are deducted, if necessary,
to reduce and get down to the percen-
tage already, previously fixed.

SHRI AKBAR ALI KHAN (Andhra
Pradesh) : Was it the system under the
British? Even today this percentage is
fixed in the examinations and the re-
sults announced?

SHRI K. CHANDRASEKHARAN :
In most of the States it is like that.
I do think, Sir, that this is a tradition
which we have inherited from the
British. My hon. friend, Mr. Akbar Ali
Khan, has asked me whether this was

the system prevailing at the time of i

the British. I must say, for what I
know, that even at that time this fixa-
tion was there and we have just carried
on that fixation without taking into
account the very large number of
schocls and colleges which we have
created in this country and the large
number of students that go out into the
country out of all proportion to what
was in existence in the year 1946-47.

SHRI AKBAR ALI KHAN : Quite
right. It must go.

SHRI K. CHANDRASEKHARAN :
It has often been stated that so far as
the youths are concerned, there has
been a fall in their standards of edu-
caticn and their standards of discipline.
That is a criticism made by the elders,
that ig a criticism made by those in
office to cover up the failures of the
elders and the failures of the Govern-
ment. It is not as if there is indiscipline
in the country amongst the youth or
the students of the country; it is not as
if the standard of education or the
capacity to imbibe what is being ins-
tructed has been lost or reduced. So
far as the present generation of youth
is concerned, there is absolutely no such
thing. So far as the youth are concerned
and so far as the school-going students
and the college-going students are con-
cerned, I can certainly say that the ins-

[ RAJYA SABHA ]

truction that is being received by them
is an instruction which is undoubtedly |
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better and larger, so far as their intake
capacity is concerned, than at twenty
or thirly years ago. But the question
is, what is the use of that reception of
education, what is the use of that dis-
cipline that he has been able to get
for himself during his school and col-
lege education? When he goes out, as
has been stated by an hon. Member,
he has to walk along the streets because
there is no possibility of employment
at all. And today with computers
coming in, with automation machines
coming in in the larger public sector
projects, the youth of the country is
being threatened, if I may say so, with
starvation. It is not as if I am against
automation. But so far as the question
of employment is concerned, so far-
as the question of solving the problems
of unemployment is concerned and so
far as the problems of youth are con-
cerned, the automation that we are
trying to put in in the most of our pub-
lic sector projects is going to be, at this
stage, a great danger to the youth. Sir,
automation has to be introduced at a
particular economic stage; automation
has to be introduced in a country
which has grown and not in a develop-
ing country, and about India, we can-
not say that it is even a developing

country, it still continues to be in
the under-developed stage. We are
trying to imitate fashions and econo-
mies which have no comparison with
our country; we are trying to imitate
Western Europe; we are tryng to imi-
tate the United States of America and

Canada. But the economies that are
existing in those countries, the condi-
tions of life in those countries are

absolutely different from the economy
and conditions of life in this country

where a large amount of human mate-
rial is involved, which cannot be
tackled or utilised at all. That is why
my hon. friend, Mr. Mohan Dharia, has
rightly referred in this Resolution to
the raising of land armies. When we:
in this country have got to raise land
armies and such other projects for the
purposes of our unemployed educated
youths, the introduction of automation
machines in the public sector projects
and in the railways now would be a
drag so far as the economy of this
country is concerned.
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Sir, the question that we have fto
pose before ourselves, both the Gov-
ernment as well as the youth of this
country, s how best we can solve
this problem of unemploymeni and
unless we are able to solve this
problem of unemployment it will be
only of academic interest to refer to
any other problems of youth in this
country hecause the foremost problem
that has got tqo be solved in this country
is the problem of unemployment.
Thank you, Sir.

5 P.M.

STATEMENT MADE ON CAL-
LING ATTENTION MOTION RE-
LATING TO THE SITUATION ARI-
SING OUT OF THE STRIKE OF
WORKERS OF THE GOVERNMENT
OF INDIA PRESSES, NEW DELHI
AND FARIDABAD

THE VICE-CHAIRMAN (SHRI P. K.
KUMARAN) : Now Members can put
questions on the statement made re-
garding the Government of India Press
strike,

SHRI AKBAR ALI KHAN (Andhra
Pradesh) : There was a talk going on
for settlement. May I know if anything
has come out of that talk?

SHRI NAND KISHORE BHATT
(Madhya Pradesh): Sir, I have ...

SHRI AKBAR ALI KHAN : Let him
reply my question.

THE  MINISTER OF WORKS,
HOUSING AND SUPPLY (SHRI
JAGANNATH RAQ): Mr. Akbar Ali
Khan, he met me this morning. We
had a talk. Perhaps he wants to say
something on that...

SHRI NAND KISHORE BHATT:
Sir, I have carefully gone through the
statement placed on the Table of the
House by the hon. Minister. The state-
ment, as it is, gives only a lame ex-
pression and does not convince as ‘o
the reasons why the demands of the
workers were not conceded. Sir, in
para. 2 of the statement, there is a
mention aboul the appointment of a

Categorisation Committee which was |
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directives of the two Pay Commissions
to review the various categories of un-
skilled, skilled, semi-gkilled and super-
visory staff. Now the directives arve
clear. When the Pay Commission could
not do justice to the individual pro-
blems of the various categories a depu-
tation of the workers met the prede-
cessor of the present Minister, Mr.
Khanna. They explained to him all
these difficulties. Mr. Khanna had
assured them that a second Committee
would be arpointed to go into this
question. I would like to know from the
hon. Minister as tu what were the
reasons that the second Committee was
not appointed. Was it due to a second
thought that the appointment of the
second Pay 'Committee was dropped
and the workers’ grievances were
allowed to remain where they were?

SHRI JAGANNATH RAO : As far as
I know from the records, Sir, I do not
find any noting made by my predecessor
that he agrced to the appointment of
a second Cemmittee to go into this
question.

SHRI NAND KISHORE BHATT :
Sir, a deputation of the workers had
met the hon. Minister on the 27th of
July, 1967. He gave them a very patiznt
hearing and he asked them to give a
detailed memcrandum to him. A memo-
randum, as required, was submitted to
him. We would like to know what were
the reasons for any action not being
taken on it.

SHRI JAGANNATH RAO : It is true,
Sir, that some ot the workers met me
and we had discussions. The hon.
Member, Mr. Bhatt, also met me. Shri
Kashinath Pande and my friend, Mr.
Arjun Arora, also met me. Some of the
recommendations of the Categorisation
Committee were given effect to. There
were other recommendations such as the
revision of pay scales. It could not be
agreed to. I am now prepared, which
I told them then also, to reconsider
those recommendations which were rot
accepted by the Government except the
revision of pay scales which is mnot
possible unless the Pay Commission
again recommends it. We have accepted

appointed on the recommendations and | some of the recommendations and I am



